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8640, SHRI N K. SANGH!

to state :

T ‘(l) - ‘the procedure foltowed by Govern-
ment for the disposal of foodgrains which

sre found to'be unfi for human consump-’

. tien o
{b) . the quantum of such foodsrains

- disposed of during the last three years; year-
wise; and

() whether the Government have any
~ machinery to check that the damaged food-
. arains which are disposed of being unfit for

. human cousumption, are put into the market

after-some treatment and * if so, the existing
_ procedure followed and what steps Govern-
menl propose to take in this regud for
futm ? v

TH'E MIN!STER OF STATE IN TRE
MINISTRY oF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Food-
" grains rendered unfit for human consumption
arc either destroyed or disposed of through
- rate contract to State Governments or by
direct sale to the Siate Government,nomi-
nees or through tender enquiries confined to
parties registered for handling such foodlra-
o ins for specific: purposes.
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(&) In respect of sales o the State

;‘Gmmmnu or .. their pomineos, it s the
‘ mpoasnbdity: of the - Siate Governments.
to ensure ‘that 00 matprictices (ke place, .

" ‘When. the sales are made 10 other duly rogi-
n;n:: parties, intimation of -such: seies is
P |

piher. State Government mshwiﬁen
! mmst uy mhuu. (Y

lULY 22. 1971

. Wil
" the Minister of AGR!CULTUREbepleased:-

‘and geperslly prefor omtside. inbour, . -
gkmmkwmummﬂ Nationa} :

Ao the local municipal. body: memmif .

Rmm on Culﬂm{o. «um‘m_ o
- Varlely of Millets by adinmhf e
B v et M‘P‘ : .""

- 8641, SHRI RANAB“AHADUR mNGH ]
W)II the M’lmstcr ‘of AGRICULTURE be
pkued to state : v

(a) how long it will Iake for the poor

- Adivasi farmers to ba able to grow high-

yielding variety of millets on ‘their flelds;:
and _

(b) the present stage of research on
high yielding variety of ‘millets suitable fot
rain fed light soiled areas of Madhya .
Pradesh ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE): (a)and (b)
Information has been called for from the
State Government and would be placed on
the table of the Sabha as soon as it is
received,

Employment of Labour in Cou} Mines
under Nationnl Coal Development
Corporation

5642. SHR!I RANA BAHADUR SINGH:
Will the Minister of STEEL AND  MINES
be picased to siate ;

(@) whether Government are gware that
1the coal mines operated by National Coal
Development Corporation at 8ingrauli - and
Morwa do not employ local people and
unerally prefer oumdo labour for execution
of jts work ;

(b) if so, the steps Government havh
taken 10 help local unemployed to l‘nd ‘work
with the N. C. D. C. ; and

(o) if nm,_th_e reascns vherefor 7

* THE MINISTER OF STATE IN. THE.
MINISTRY OF STEEL AND MINES (SHR1
SHAH NAWAZ KHAN ) ;. (a): his not
& fact -that the coul mhm opemed vy
‘Naijcnal Coal thlnmm Catposstion.ig.
the Singreull do ot employ . loeal l;eph
here






